11975 Written Answers

selves or whose fathegs or mothers
own houses in New DelhiDelhi but
are occupying Government accommod-
atlon without obtaining certificates of
e.igibility as required under the rules,
have been examined; and

(b) if so, the result thereof?

The Deputy Minister of Works,
Housing and Supply (Shri Aril K.
Chanda): (a) No, Sir; 63 cases of
officers who either themselves or their
parents own houses in  Delhi'New
Delhi and who are in occupation cf
Government accommodation have yct
to be decided.

(b} 80 such cases have been finalised
and the decisions taken in respect of
the officers concerned are as follows:--

(1) 45 have been declared 2ligible
for Government accommoda-
tion on payment of normal
rent;

(2) 8 have been allowed to stay
for a specified period ranging
from 3 to 6 months on  the
merits of the individual rases
on payment of normal rent;

(3) 9 have been declared :ligible
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construct houses for its workers out
of its Welfare Fund.

wreAtg yrpet w qifweaTt ¥ qray
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on pavment of enhanced rent;

and ! TereqTA & wfasrd g7 wrae ¢ faar
(4) 18 have been declared ineligi- s

ble but have been allowed

time to t Gover! t Manufacture of Hand-made Paper im

accommodation- subject to Andhra Pradesh

payment of enhanced rent,
Homses for Madras Dock Workers

#1538, Shri Tangamani: Will e
Minister of Labour and Employment

be pleased to state:

(a) whether the Madras Dock
Labour Board has constructed any
houses for dock workers as the Bom-
bay Dock Labour Board has done; and

(b) if not, the reasons therefor?

The Deputy Minister of Labour
(Shri Abld Al): (a) No.
(b) Due to paucity of funds. Steps

are, however, being taken by the
Board to make a modest beginning to

2148, Shri Madhusudan Rac: Wil
the Minister of Commerce and Indus-
try be pleased 1o state:

(a) whether any financial assistance
has been extended to the individuals
or societies in Andhra Pradesh for the
manufacture of hand-made paper in
the State:

(b) if so, the amount of total finan-
cial assistance given to such Societies
during 1958-58 and 1958-60; and

(c) the total production of each
Society during the same period?

The Minister of Industry
Manubhai Shah): (a) Yes, Sir.
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